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NINTH SESSION




FOURTEENTH KERALA LEGISLA'I'IVE A.SSEMBLY
'~ Ninth Session

Date of Commencement .. January 22, 2018
Date of Adjoarnment Febniary 7, 2018 _
. Date of Prorogation . Febmary 7, 2018 (At the conclusion
_ : . of its sitting) ‘
. “Number of sittings . li(Eleven)

ParTy posiTion oF FourTeeNTH KerALA LEGISLATIVE ASSEMBLY
‘(As on Janvary 22, 2018) _

’ Rnlmg .
Communist Party of Indla (Marxlst) : - 5T*
Communist Party of India .~ . 19
Janata Dal (Secular) |, : o . 03
Nationalist Congress Party . 02
‘Congress (Secular) _ .01
Kerala Congress (B) - L0
. Communist Marxist Party Kerala Statc Commlttee . 01
Natiorial Seculat Conference . 01
" Independents _ ' .. 05
Opposltion : : . )
Indian National Congress B o . 22
Indian Union Muslim Leage ' o . 18
‘Kerala Congress (M) - - . 06
Kerala Congress (Jacob) ' .' L0
Bharatlya Janata Pa.rty .01
: Indcpendents _ ‘ - 01
' Total 139
- Speaker ol

Grand Total : 140-

. * K. K. Ramachandran Nair electcd member from 110-Chengannur expired on
14% January, 2018




. Deputy Speaker
 SurLV. Sast
. Council of Members - . .
1. Shri Pinarayi Vijayan, Chief Minister _
: 2. Shri A.‘ K. Balan, Minister for Welfare of Schedul.ed Castes, Scheduled
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs
3. Shri E. Chandrasekharan, Minister for Revenue & Housing .
4. Dr K. T. Jaleel, M_inistef for Local" Self Governments, Welfare of
Minorities, Wakaf & Hajj Pilgrimage
5. Shri M. M. Mani, Minister for Electricity
6. Shri Mathew T. Thomas Minister for Water Resources
7. Smt. J. Mercykutty Amma, Minister for Fisheries, Harbour Engmeermg &
Cashew Industry
8 ShriA.C Moideen, Minister for Industries, Sports & Youth Affairs
9. Shri K. Raju, Minister for Forests, Animal Husbandry and Zoos
- 10 Shri Ramachandraﬁ Kadannappa]li, Minister for Ports, Museums and
Archaeology S .
. 1. ShriT.P. Ramakrishn_an, Minister for Labour & Excise
12.  Prof. C. Raveendranath, Ministér for Education
13, Shri A. K. Saseendran, Minister for Traﬁsport *
14 Smt. K. K. Shailéja Teacher, Minister for Health and Social Justice
Shri G. Sudhakaﬁn, Miniister for Public Works & Registration

15. -

Speaker

Stri P. SREERAMAKRISHNAN

* Shri A. K. Saseendran sworn-in as Minister for Transport on 1-2-2018,
* ' Shri Thomas Chandy, Minister for Transport resigned from Council of Ministers w.e.f.
15t November 2017. ' .




16,
17.

18.
19.

Shri V. S. Sunil Kumar, Minister for Agriculture -

Sflﬁ. Kadakampallj Surendran, Minister for Co-operation, Tourism &
Devaswom S ’

Shri P. Thilothaman, Minister for Food & Civil Supplies

Dz. T. M. Thomas Isaac, Minister for Finance & Coir

Leader of the House

Suri PINARAYT VUAYAN

Leader of Opposition
SHrt RamesH CHENNITHALA

Secretary
Sur1 V. K. Bapu Praxasy

-
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RESUME OF BUSINESS TRANSACTED DURING THE NINTH
SESSION OF THE FOURTEENTH KERALA LEGISLATIVE
‘ ASSEMBLY - '

The Sumirions dated January 3, 2018 for the Ninth Session of the Fourteenth
Kerala Legislative Assembly was issued to the Members on January 3, 2018. The
Session commenced at 9,00 am. on Monday, January 22, 2018 and adjourned
sine-die at 4.16 pm on Wednesday, February 7, 2018. The House met on the

following days, viz., 2018 January 22, 23, 24, 25, 30, 3L, February 1, 2, 5 6,and .

7 (11 days of sittings). The House transacted business for 62 Hours 59 Minuates.
Governor's Address ' -

The Govemor Justice (Retd.) P. Sathasivam addressed the Members of the
Legislative Assembly' at 9.00 am. on January 22, 2018. The discussion on the
‘Motion of Thanks to the Governor's Address commenced on January 25, 2018
with Shri Mullakkara Retnakaran moving the following motion:

«2018 mma@ 22-% ®l0ch wadimd enmos IDBVEIUREETS’ Oakg
(Ve @BM” WIWAMOEIoWEEUD waudemdas” M c@megg@m”

The discussion on the Motion of Thanks lasted for 3 days, viz., January 25,
~ 30, and 31 The Motion was adopted on January 31, 2018. The House devoted 10

" Hours and 52 Minutes for the discussion on the Motion of Thanks and 52

Members participated in the discussion.
- Message from the Governor N

Oh February 1, 2018 the Speaker reported to the Assembly the Governor's
reply to the Motion of Thanks which was adopted by the House on 3 January,
12018, ' '
| Obituary Reference
On January 23, 2018, the Speaker made references on the demise of

~ K. K. Ramachandran Nair, Member of Fourteenth Kerala Legislative Assembly
and E. Chandrasekharan Nair, former Minister.

Panel of Chairmen

The following Members were nominated to the Panel of Chairmen for the
Session: ) ' ‘




Prof. Abid Huissain Thangal

Shﬁ Murali Peruneliy

Shri C. K. Nanu
Questions |

Details regarding the number of notices of questions received and tﬁe
number of questions answered on the floor of the House are given in Appendix I.

Correction of answer to Unstarred Question

On 30p Janmiry, 2018 statements correcting the answers to Unstarred

Q.uestion No. 2260 dated 15-7-2011 of First Session and Unstarred Question.

No. 2462 dated 11-10-2011 of the Second Session of the Thirteenth Kerala
Legislative Assembly and the corrected answers were laid on the table by
Shei E. Chandrasekharan, Minister for Revenue and Housing.

_ Adj ournment Motions

- During the session 8 notices of Adjournment Motions were received. None

out of them were give_n consent to be moved. Details of notices of Adjournment
Motions in respect of which consent was withheld, after hearing the views of
~ Ministers concerned on the floor of the House are given in Appendix 1.

Calling Attention - o ' *

During the Session 16 statements were made by Ministers under Rule 62,
~ details of which are given in Appendix II. '

Matters rai;ed by Members under rule 304

During the Session, 101 matters were raised in the House by Members under
Rule 304, details of which are given in Appendix IV,

Papers laid on the Table
The details of Papers laid on the Table are given in Appendix V.

Presentation of Reports

The following Reports were presented on the dates noted against each.




1 | The Ninth Report of the Bueiness Advisory Committee 24-1-2018

2 | The Special Report of the Subject Committee IV on the Kerala| 24-1-2018 |
Sta_te Electronics Development Corporation (KELTRON) and
the Kerala State Mineral Developmeiit Corporation (KEMDEL).

3 |The Report of the Subject Cemnﬁttee-X]I on the Kerala!24-1-2013
Clinical Establishments (Registratlon and Regulation) Bill,
2017.

4 |The Flfty Flfth to -Sixty Third Reports of the Committee on|24-1-2018°
. | Public Undertakings. o

5 |The Sixteenth to Nineteenth Reports of the Committee on Local | 1-2-2018
Fund Accounts were presented.

6 The Sixth to Tenth reports of the Committee on Environment| 6-2-2018
were presented '

7 |The Tenth to SiXteenth Reports of the Commitiee on Public 7—2—2018
| Accounts '

The Twelfth Report of the Committée on Subordinate|7-2-2018
Legislation '

8

Consideration of Reports

The Ninth Report of the Business Advisory committee was adopted by the
House on 24-1-2018.

Statements ‘under Rule 300

On January 25, 2018, statements under Rule 300 were made by '
Shri Pinarayi Vjayan, Chief Minister regarding the Ockhi disaster and Shri A. K.
Balan, Minister for Welfare of Scheduled Castes, Scheduled Tribes, Backward
Classes, Law, Culture and Parliamentary Affairs regarding the observance of an
year long programmes in cenneetion with the Seventieth anniversary of the
martyrdom of the Father of the Nation. '




Rulings by the Speaker

(1) On 24" January, 2018 the Speaker gave the following Ruling regarding
the points of order raised by Shri M. Ummer and Shri V. D. Satheesan on the
introduction of the Kerala Investment Promotion and Facilitation Bill, 2018 and
the irregularity in the promulgatlon of the ordinance respectively.
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(2)On 25" January, 2018 the Speaker gave the following Ruling on the
points' of order raised by Sri Ramesh Chennithala, the Leader of Opposition,
Dr. M. K. Muneer and Sri V. P. Sajeendran that the unread parts of the Governor's
Address should be excluded from the discussion on Motion of Thanks.
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(3)On 6" February, 2018 the Speaker gave the following Ruling regarding
the points of order raised by Shri N. Samsudheen on the delay in notifying rules
on A. P. J. Abdul Kalam Technical Science Umversxty Act, Food Safety Act and
~ State Youth Comrmssmn Act and by Shn M. Ummer on the delay in laying of
S.R.O.
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Felicitation . | .
On January 30, 2018, the House lauded Adv. Renjini who took initiative to -

hospitalise a youth who had falled down from a building and remained unattended
on the road in Kochi, the other day.

Observance of Silence

On January 30, 2018, the House observed two minute silence at 11 a.m.
in connection with Martyrs Day.
Personal explanation under Rule 288

On February 6, 2018, Shri E. P. Jayarajan made a personal explanation under

. Rule 288 relating to the baseless matters raised during the discussion on notice for
consent for presentation of adjournment motion. '




Amendment to Rules -

(1) On February 7, 2018, Shri K. C. Joseph moved an amendment to the
Foreign Liquor {Second Amendment) Rules, 2017 issued in G.O.(P) No.
126/2017/TD Dated 25-10-2017 (S.R.0. No. 653/2017). Shri T. P. Ramakrishran,

" the Minister' for Labour and Excise replied to the points raised. The amendment
moved was put to vote and declared lost.

(2) On the same day that itself Shri M. Ummer moved amendments to the
Medical Attendance to the Ex-Members of the Kerala Legislative Assembly (First
Amendment) Rules, 2017 issued in G.0.(Ms.) No. 9/2017/PAD (S.R.O.No:685/
2017) and the Medical Attendance to the Ex-Members of the Kerala Legislative
‘Assembly(Second Amendment) - Rules, 2017 issued in- G.O(Ms.) No.
10/2017/PAD(S.R.O. No. 686/2017). Shri A. K. Balan, Minister for Welfare of
Scheduled Castes, Scheduled Tribes, Backward Class, Law, Culture and
* Parliamentary Affairs replied to the points raised. The amendment moved was put
to vote and declared lost, :

'Ratificat_ion by the House

The Report of Subject' Committee on the Kerala Clinical Establishments
- (Registration and Regulation) Bill, 2017, which was referred to Subject
Committee on 10® August, 2017, was presented after the stipulated time as per
rule on’ 24-1-2018 without adopting motion to-extend time for presentation of
Report under Rule 230(1). The House ratified the action of presentation of report
without adopting a motion for extension of time on ¥ February, 2018,

Lejislative Business
L Bills Passed:

The Kerala Clinical Establishments (Registration and Regulation) Bill, 2017
- (Bill No. 79)* as reported by the Subject Committee was taken into consideration
and passed by the Assembly during the session:

Details regarding the date of introduction and passing of Bills are given in
Appendix-VI. The salient features of the Bills are given in Appendix -VIL
« This Bill was introduced during the seventhi session.
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IL La ying of Bills Assented to:

The Following 'Bills as assented to by the Goverhoran'esident; were laid on
the Table of the House by the Secretary : - . )

B 1. The Iudtislrial Disputes (Kerala Amendment) Act, 2016. (Act 12 of 2017).
. 2.The Minimum Wages (Kerala Ame_ndment) Act, 2016. (Act 23 of 2017).
3. The Kerala Motor Vehicles Taxation (Amendment) Act, 2017, (Act 13 of
2017). : i - .
4 The Kerala Co-operative Societies (Amendment) Act, 2017, (Act 14 of
2017), ' ‘

5 The‘Kerala Medical Education {Regulation and Control of Admission to
Private Medical Educational Institutions) Act, 2017. (Act 15 of 2017,

6. The Kerala Maritime Board Act, 2017, (Act 16 of 2017).

7. The Kerala Public Service Commission (Additional Functions are respects
the Services Under the Kerala Administrative Tribunal) Act, 2017. (Act 17 of
2017). '

8. The Kerala Panchayat Raj (Amendment) Act, 2017. (Act 18 of 2017).
9. The Kerala Mun;'cipality (Amendment) Act, 2017, (Act 19 of 2017).
10. The Kerala Goods and Services Tax Act, 2017, (Act 20 of 2017).
1L The Kerala Appropriation (No.4) Act, 2017, (Act 21 of 2017),

12. The Kerala Marine Fishing Regulation (Ainendmcnt) Act, 2017. (Act 22
of 2017), : - ‘

WL Reference of Bills to Subject Committees and Presentation of the Subject
Committee Reports . ' :

Two Bills were referred to the respective Subject Committee and the
- Committee Reports of the same were not presented to the House. The Subject
Committee Report of The Kerala Clinical Establishments {Registration " and
Regulation) Bill, 201'_:' (Bill No. 79) which was introduced and referred to Subject

*
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Committee during the seventh session, was presented on 24-1-2018. Details
thereof are give in Appendix-VIIL.  *

1V. Bills published and circulated to Members

Seventeen Bills were published and circulated to the Members. Details
thereof are given in Appendix -IX. .

V. Enancjal Busipess :
1. Budget for 2018-19

DR. T. M. Thomas Isaac, Minister ‘for Finance and Coir presented the
~ Budget for the Financial Year 2018-19. The Final Supplementary Financial
_ Statément in the Budget for the Financial Year 2017-18, the Medium Term Fiscal
Statement from 201819 to 2020-21, the Second Report of the Fourth Kerala
Public Expenditure Committee 2015-16 along with delay statement and the
Annual Report, Annual Accounts and Fidelity Certificate for the year 2016-17 of
Kerala Infrastructure Investment Fund Board were also laid on the table. The
-General Discussxon on the Budget continued for 3 days, Viz., 52-2018, 6-2-2018

- and

7.2-2018. The House devoted {0 Hours and 3 minutes for General Discussion on
the Budget for 2018-19. : ’

2. Final Supplementary Demands for Grants

The Mlmster for Finance and Coir laid on the Table the Final Batch of
Supplementary Demands for Grants for the Financial year 2017-18 and the Budget
for the Financial year 2018-2019 on 2-2-2018. '53 Members (Includmg Minister
for Finance and Coir) partmpawd in the discussion.

| Questions of Breach of anﬂege

1. The Speaker wnthheld consent to the followmg notices of questions of breach
of privilege:

()] n.mﬂmebo NN aﬂ@m_ue@sis L moeke qoeegmamien
Dem@afi-mAissom 164500 mmud cancyomla’ mdsle  aqalsl




12

@NId@mn UTPD T 2OYUPINA MM B jdaje reaw
smglawdlalesmgacosmans ,  ER0adallsoammoas’ MEFREN Do
806M0jo MM lSUEHUDNJo Qteing” anmHey’ @1dmeosmaje
Al JaDes00a0 1. all. M0, emode:” molslw emoglo’

(2) eavgad avlaclowsndlal’ mem iy sy’ (015.) &), wlioomad
a8 g odg)eozios TN&Glg) MSaIled al@remgmanilalns
o) Indl oo mlwaTveQe sy m‘lm;mtmsoowsmgoscmo BRI NSNS
moaejmmaoamtmocmn.ng" @ o o, G8TUa” galeEplaenmina
molalw emogiay”

2, Thé Speaker infbrm_ed the House that the following notice of question of
breach of privilege was under consideration of the Chair:

27-11-2017-021  powmaal goalm - qudendd eeeol anleomiod m3g’ Qo
mmadlaamaiens asleole mlan” mloamas MR BN afioall.aconnge
aﬂmamflm“ MeResyo ERNERANSWYo mmaouamm’lmg Slo2gImaagneman”

mcmo«;ﬂqé&oaﬁ‘ MPOWIMOJs  @ole Wl od. @, GRIAVad eaypg

| 8@H052000003 BIadlrudsenaian mslm emoginy

Visitors

The number of persons who witnessed the proceedings of the Assembly
during the Session was as follows:

Public Gallery ' : 4609
 Speakers' Gallery : : 1411
Distinguished Visitors Gallery 1 51

Termination of the Session

The Ninth Session of the Fourteenth Kerala Legislative Assembly was
prorogued with effect from February 7, 2018 at the conclusion of its sitting vide
Notification No. 14/Table-1/2018/Leg dated 8-2-2018.




. APPENDICES




15

APPENDIX-1

STATEMENT SHOWING DETAILS OF QUESTIONS

1 Number of Starred Notices Received and Registered 3130
2 [Number of Unstarred Notices Received an(i Registered 2292
3. Total Number of Notices Received and Registered 5422
4 [Notices Disallowed | 51) -
5 [Notices Withdrawn 1
6 Number of Notices Admitted as Starred 2639
7 [Number of Noticgs Admittéd as Unstarre-d 2731
8 [Total Number of Notices Admitted as Starréd and Unstarred 5370
9 [Total Number of Starred Questions in the Printed List 270
10 [Total Number of Unstarred Questions in the Printed List 3228
11 [Totai Number of Questions o 3498
12 [Number of 'An.swers Received on Allotted days Itself 1598
13 [Number.of Answers Received I_.ate. and Published as per Bulletin 1816
(Up to the publication of Late Answer Bulletin on 21-2-2018)
14 |Answers to be received . 34
15 Number of Questio;ls Answered on the Floor 29
16 Number of Instances allowed to as Supplementary Qﬁestions 224
17 Number of Short Notice Questions Received Nil
18 [Number of Short Notipe Questions Allowed _ ~ Nil
19 Number of Notices Received for Half an Hour Discussion " -Nil
20 Number of Half an Hour Discussion Allov?red Nill

1402/2018.
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 APPENDIX II
ADJOURNMENT MOTIONS
CONSENT WITHHELD AFTER HEARING MINISTER
CONCERNED
SL | Date Name of | Minister Subject'Matter
|No.| -Member who | who was :
gave the Notice heard
1 | January |Shri M. Umimer| Chief |The serious situation |
24,2018 jand two other| Minister reported to have
Members arisen consequent to
' the Police action in
Perinthalmanna
during the hartal
called by the U.D.F.
in protest against
the vandalising of
IUML constituenc
office in
Perinthalmanna.
2 Jamiary Shri M. Vincent| Chief |The serious situation

25,2018 |and two other Minister prevailing in the
Members coastal areas of the
' State consequent to
the reported lack of
employment and
starvation due to the.
Ockhi disaster.




17

January |Shri Chief |The serious situation
30, 2018  Thiruvanchoor Minister |that has  afisen
Radhakrishanan consequent on the
and two = other reported delay in the
Members ' disbursement of
' pension of KSRTC.
January |Shri V.  D.| Minister [The serious situation
'| 31,2018 |Satheesan  and|  for  |reported to have
two other| Finance |arisen consequent on
‘| Members | and Coir jthe economic
mismanagement
which.  led - to
financial crisis in the |
State.
February [Shri ~N. A.| Chief |The serious situation
1,2018 |Nellikkunnu and| Minister reported to have|
two - other ' jarisen consequent onj.
members the murders in and
the robberies and
abductions  across
the State including|
Kasargod district.
February {Shri K.| Minister |The serious s_ituation
5, 2018 |Muraleedharan | for Food |reported to . have
- and two other| and Civil |arisen consequent on
Members - Supplies |the price hike of
essential
commodities and
the reported non-|
-|intervention by the
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Government to
control the same and
strengthen the
public  distribution
| sector. :
" | February | Shri Anil Akkara| Chief |The serious situation
6,2018 |and two other] Minister reported to have
Members arisen .consequent to
. the alleged financial
fraud committed by
sons of certain rulin
front MLAs an
leaders aboard which
caused difficulties to
the Non Resident
Keralites and|
impaired the
prospects of Loka
_ ~ |Kerala Sabha,
February |Shri P.  K.| Chief |The serious situation
7, 2018 |Basheer and two| Minister reported . to  have
other Members and . |arisen consequent to| .-
: Minister |the crisis being faced
- for by the 'LIFE
Welfare of |mission,’ the house
Scheduled | construction scheme
Castes, |of the State, due to
Scheduled |the ambiguity in its
Tribes, uidelines and
Backward {failure in its
Classes, |implementation.
Law,
Culture
| Parliament
| ary Affairs
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"ArpENDIX I
CALLING ATTENTION
SL Date Name of Member| Minister who Subject matter
No. who have notice | made statement .
1 January 24,| Shri 8. Sarma Chief Minister To the necessity to
2018 implement  a
comprehensive Coastal
Security Package in
consideration of the Ockhi
. disaster
2 {January 24,| Shri Sunny - Minister for Forest| To the necessity to
2018 Joseph Animal takesteps to prevent
: Husbandry attackfrom wild animals on
and Zoo human life and wealth.
3 [January 25, Shri GeorgeM. | Minister for Public | To the necessity to
2018 . Thomas - | Works and urgently implement the
: Registration " | renovation work of the
o . Thamarassery Pass.
4 January 25, Shri C. Mammutty Chief Minister To the necessity to
12018 : ' urgently commission the
various drinking water
schemes in the State by
co-ordinating’ the
activities of Public Works
Department and Kerala
Water Authority as well as
ensuring Central fund.
5 {January 30,{ Smt.E.S. Bijimol | Minister for Local |To the necessity to carry
12018 - | Self Governments, | out the maintenance
' Welfare of | works of roads built under
Minorities, Wakf | various schemes and
and Hajj %anded over to Lc:a}iself
Tori overning odies,
P}lgn.mage utilising the maintenance
grant earmarked for the
same,
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2018

January 30, { Shri Roji M. John

Chief Minister

To the necessity to take
stringent action to control
vehicle accidents in the
State,

January 31, | Shri Raju Abraham

2018 _

Minister for
Agriculture

To the necessity to solve
the crisis being faced by
rubber cuitivators and-
labourers in the State due
to fall in price of rubber as
a result of its import.

J anﬁzuy 31, | Prof.Abid Hussain

2018 Thangal

' Chief Minister

To the necessity to bring
about reservation in al]
streams of the proposed
Kerala Administrative
Service. '

February1,
2018

Shri James Mathew

Chief Minister

To the difficulties being
faced by the State
consequent on the hike in
price  of essential
cominodities as a result of
relaxation of price control
of cooking gas as well as
fuel by the Central

‘Govemment.

10

Februaryl,|ShiV.D.
2018 Satheesan

Minister for

Industries, Sports
and Youth Affairs

To the necessity to solve
the difficulties being
faced in house
construction and
implementation of
housing schemes due to
hike in price - of
construction materials,

11

February5, | Shri Mullakkara

2018 Retnakaran’

Minister for
Finance and
Coir -

To the necessity to move
to the Statutory Pension
Scheme, the State
Government Employees
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who are now under
Contributory Pension
Scheme.

12

February5,
018

Shri V. K. Ebrahim

- [ Kunju

ChiefMinister

To the necessity to exert
pressure on the Central
Government for the revival
activities of the Central
Public Sector Undertaking,
FACT

i3

February6,
{Ganesh Kumar

2018

ShiK.B.

" Minister for Co-

operation,
Tourism and
Devaswoms

To the necessity to solve
the difficulties being
experienced by devotees

.at Sannidhanam during

Sabarimala pilgrimage
geason.

14

February6,
2018

Shri Mons Joseph

Chief Minister

To the necessity to
implement the various

1 Government schemes to

solve the backwardness |
of Viswakarma
Community, rectifying
their drawbacks.

15

February?,
2018

ShriB. Satyan

Minister for
Water
Resources

To the necessity to make
the contract labourers,
who have been working |
for a long period in Kerala
Water Authority,
permanent. '

16

Februjary'? ,
2018

Shri Anil Akkara

Minister for
Finance and
Coir '

To the necessity to solve
the reported economic
crisis faced by local self
government bodies due to
recalling of funds related
to incompiete schemes
and loss in government
share of entertainment tax.
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APPENDIX IV

MATTERS RAISED BY MEMBERS UNDER RULE 204
Wednesday, January 24, 2018 - -
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APPENDIX V _
PAPERS LAID ON THE TABLE,
Wednesday, January 24, 2018
@d | Wdato [ maud adaimdnien eaid”
moud
1| o2 | 3 4
1 2017 25 (2017-021 esmog oo’ oMo @eemoclgl  (eeswa)
adau maday
2] 2017 | 30 &) esos D00eH0dg" (@oacfondg) acdasimam; 2017
3 2017 | 41 |2017-eet '_a@mg OMWUD@B-DERPIBOMS  TuordaED
{esavanl) sdavimaiay o
4 | 2017 | 27 |4 camog @clcmamd @l angd SeBaUBeaIa0d
(ewoacfeand) eodavlmaday; 2017 '
:5 2007 | 21 |&' e&08 ©apofasmod GHIEBRMY  (OLRISNOGTUNS
E Mal”  oRyleucd @@ pouleesd  eadsgmav)
aodawlmaday, 2017 )
6 2017 1 34 |@) coeg opianasmod Ca0eamM” (ogeméoecm:mcr&
- @ad”  @RAylaad a3 VT EY ] CHHOCEMRMS)
asdasimadag;, 2017
T § 2017 | 38 |o eenleom (emoaafomnd) aodaimmnt’, 2017
8 2017 | 23 a4 SIui@d-0:afld a0l dlefsloms” B ardaY'
_ ’ (mqu“aag‘) aadauimadod; 2017
9 2017 | 31 |&@) agom’ aoley  clefstom® anaf’  andlgmu
' ' ag)deavaihagon’(eeecfeadd) esduimaay;, 2017
10 | 2007 | 39 |[@1 coog G&0-adqjeogial acmammtrug'lcm“ (eausead”
®Readfanad) eodaulmams; 2017
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2017

| sadarimaday’

11 | 2017 | 22 |o co0g Qnaamcgg“amog“ P@JIEBIAT @Y Sanmilaflegasad
— asdaImadmy, 2017 ' -

12 | 2017 1 35 | coog mideniqioac] 9ejicadnumd e 6nnmﬂencgnmns o
aodarlmdog, 2017 :

13 | 2017 | 36 |2017-0e1 oang  dileasil c@nm&ﬁ\)a@@ﬂa&ep
myweesaneje (2-00 maud) acdaulmaay” '

14 | 2017 | 20 | ceos eqyg anwd oé)nnémmma& Sroendoriled
(@oendfoad]) aadasimaay; 2017

15 | 2017 | 24 [2017-0e1  ceavieends’ aodqueenwosl - (aaumgienage
avldulceogladne @aclandnllae U@ (BE10ems)
aadaimaday”

16 { 2017 | 26 |1 @1 w200y qgm)"lcm;mg‘l @a%an’  auoaRTUAG]
(@neacfeacy) adaimaey, 2017

17 | 2017 § .28 2017-91 ap. af. ORm. @RNYR @eldo. TooCER@ld:  LOo0Y
audqeeixaet (ceswo) sodasimaday”

18 72017 37 |@ cang eqyg a00E A0 @roabmslad
(memn@“@mn@‘) aodomadoy;, 2017

19 | 2017 | 40 |@ oo gemicargig (mreadfeand) aodauimmdmy, 2017

20 | 2017 | 29 |A1. coog njagglau“ modghay”  @alauad  (@eowlavemad |
et @RV eoemyay @ qudafiaumy’ @eaed
@ asad esnndu’ ) asdaolimaad; 2017

21 | 2017 | 32. 12017-98 covg oOPEOD" @ (merEoo  GRAVXY)
aodalmaday’ '

22 13 |2017-0e8 cang gmlavigpelql {(emsdo e_Bunm1)




1. as per Rule 166 ({):
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@0 | AV a6, .nmssmaumm‘lsmg
o) @l maud ]
23 | 101772005 | )&, (agjongo?) maud &/ 05/ agyrugigan, 4-11-2005
24 | 42006 - |af.e. (agoag:) moud 1V2005/agmigigaus 23-12-2005
25 | 439/2006 |e.a. (agongay’) maud V2006/agaviglau. 7-6-2006
26 1772016 * | mv.@. (e00@,) maud 01/2016/amodee 4-1-2016
27 18/2016 | au.g. (90w) maud 02/2016/emodes 4-1-2016
28 19/2016 |eae. (amoagav’) maud 04/2016/am805 4-1-2016
29 | 48172016 [m.@. (agongay’) maud 196/2016/ga000 13-7-2016
30 | 80172016 (=@, (an) moud 70/2016/saaay: _ 31-12-2016 | -
31 81/2017 |eite. (modgl) maud 613/2017/eagan. 28-1-2017
32 1912017 | s.@. (af?) maud 92017 s0a3. 23-3-2017
33 212/2017 | =@, (o) moud 12/2017/soaday 21-4-2017
34 | 47712017 |se. (o) moud 20/201 T som. 21-7-2017
35 | 4972017 |, (ardg).) maud 2084/2017/gan20 3-8-2017
36 | 5002017 |sh.&. (o)) maud 211201 7/sagoun. 882017
37 | 5002017 |sfl.a. (agoagmy’) mmud 168/2017/e~000 5-8-2017
38 504/2017 |sh.@. (af)) omid 212017/ s0a3, 10-8-2017
39 | 505/2017 |waus 32725/ agyrvaguarsag 2/2016/canos 11-8-2017
40 SIV2017 | s.e. (@dgl) maud 2072/2017/can00 4-8-2017
41 3122017 | #.@. (agoagov’) maud 171/2017/ean00 9-8-2017
42 | 5172017 |me (@) maud 2186/2017/2a000 14-8-2017
v1 43 5_18/2017 g.a, (eoadgl.) maud 2187/2017/can00 14-8-2017
44 | 526/2017 | s, (afl) ®aud 10/2017/a N& ngymadass. 8-8-2017
45 | 528/2017 |se. (of) moud 23201 efiagyann. 21-8-2017.




37

682/2017

46 | 53012017 | mv.0. (spmameon) mmd 6/2017/cmodas '19-8-2017
47 | 5582017 |eN.&. (agoapay:) maud 288/2017/sflagoul. 31-8-2017
48 | 559/2017 |mte. (awdgl) maud 2127/2017/6a000 7-8-2017
49 . 5612017 |=.e. (epdgl) moud 2281/2017/eand0 23-8-2017
50 | -569/2017 |l=la. (n_ﬂ) mﬁud 26/2017/aNck. 13-9-2017
51 | 5782017 |se. (@magl.) maud 2481/2017/6a0%0 22.9-2017
52 596/2017 maud 29780]@@“@«\5‘@ 2/2017/@an90 28-9-2017
53 | 6012017 | =& (agoagay’} maud 188/2017/8a00 21-9-2017
54 | 609/2017 |m.e. (apdgl) maud 1978/2017/¢an00 28-7-2017
55 | 6132017 |e.e.(aponav’) mmud 205/2017/8a000 7-10-2017
56 | 622/2017 | &).a (apongrs) maud 312/201 T eflagon. _ 7-10-2017
57 | 62472017 |=e. (@ndgl) moud 2467/2017/ga000 19-9-2017
58 | 626/2017 {sa. (o) maud 126/2017/6a020 18-8-2017 _
59 | 62772017 .. (afl) maud 127/2017/6a000 19-8-2017
60 | 63072017 |=l.a. (endgl) moud 2086/2017/8a000 5-8-2017
61 | 63172017 |=le. (afl) mond 11/2017/0.0&«14)(5@(&'\»'1; : 9-10-2017
62 640/2017 | mil.a. (@odgl) maud 2625/2017/@¢an00 7—10—2017
amod :
647/2017
 oee
63 | 6482017 |m.e. (evdgl) mad 2659/2017/8a00 11-10-2017
[ 64 | 650/2017 |e&.&. (afl) maud 1/2017/cmoden 21-10-2017
65 | 6552017 |mie. (o)) maud 133/2017/ca0d0 26-10-2017
66 | 6672017 |ma. (@pégl) mmb 27332017/6a000 20-10-2017
67 6772017 | s.a. (all) mmud 134/2017/8a000 31-10-2017
68 68072017 |eN.a. (cgonmoy’) moud 218/2017/cans0 27-10-2017
69 . odl.a. {afl) maud 232017/ s '

25-10-2017
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70 | 69572017 | s.8. (agoagry?) axnid 326/201 7/, 2-11-2017
7L | 6972017 806, (agrongymr) moud 21772017 sume 27-10-2017
72 | 7092017 | moud 60903 agmsagmiag 2/2016/an00e 10-11-2017
73 | 7122017 |se. (o)) maud25/2017socs, 10-11-2017
74 | 7482017 |sa. (aN) oaud27/201 Y somdav 15-11-2017
75 | 749/2017 |efl.e. (afl) mmd 136/201 Wgano 13-11-2017
76 | 7592017 |en.a. (andgh) mmis 2968201 emns 10-11-2017
77 71552017 |si.a. (agongmy) mmis 224/2017 @000 5112017
78 | 75612017 s (modgl.) mmid 3007/2017/sa000 14-11-2017
7 | TTV2017 | sh.e. (@dgl) oaud 1587/201 Veanoe 16-6-2017
80 | 7742017 |en.e. (m0dg).) maus3054/2017/aan00 18-11-2017
81 [ 77772017 | maud 61646/agaagmyag 2/2015/aan0s. 1-12-2017
| 82 | 7782017 | sf.e. (apoogant) mous 252/2017/ean00 2-12-2017
83 | 78072017 |sn.e. (@adgl) mauad 3121/201%/eanso 24-11-2017
84 | 7912017 |she. (a) mausd 26/2017/somdary: 14-11-2017
85 | 7972017 |en.e. (afl) maud 135/2017/aan00 7-11-2017
86 | 8022017 |en.e. (amdql) mmus 3283201 7canme 812-2017
87 | 2232017 |ed.a. (mmdgl) maud 566/2017/mwae 25-4-2017
88 319/2017 | au.g. (s}am,ewgtm'm‘) maud 24/2017 avso.ma.an | 16-8-2017
89 | S4U2017 |sia. (af) moud 8/2017/mwee _ 29-8-2017
90 | 61772017 |afe. (ogonge) momd 124/2017/vwao 6-10-2017
91 | 684/2017 |se. (afl) maud 04/201 Wavlagawl, - 30-10-2017
92 | 6852017 |sha. (apong)ty) maud 9/2017/nflageust 1-11-2017
93 | - 686/2017 | en.a. (agongnt) e 10/2017/ gy, 1-11-2017
94 | 7962017 |mh.e. (amagh.) maud 1443201 /e ) 29-11-2017
95 | 8622017 |efle. (af) o /201 Uagoovlagaufiasiun. | 30-12-2017
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96 - b 2466/ 201 7/ossay 29-8-2017
.97 | 4552017 |sna: (af) maus 42/2017/@Rdw. 14-6-2017
98 4892017 | ao.p. (afl) maud 54/2017/omma- 10-7-2017
99 | 509/2017 |8, (apoagavt) mmud 18/2017/apvadlow’ 9-8-2017
100 | 52012017 |mie. (an) moud 58/201 T/ e, 11-8-2017 |
101 | 5212017 {=.e. (al) maud 592017/ @mdan. 11-8-2017
102 | 5982017 |av.p. (afl) moud 66/20170cimy - 23-9-2017
103 | 62172017 |s.a.(af) mmid 60/2017/@Rda. 17-8-2017
104 | 6512017 |s.e. (of) maud 67/201 T endash, { 21-10-2017 | -
105 | 6522017 |sf.e. (ah) maud 68/2017/@pda. 24-10-2017
106 | 7732017 |sn.a. (aongot) moud 396/201Tmada. | 22-11-2017
107 | 7992017 |sne. (af) monus 74/201 7R don. 11-12-2017
108 | 7952017 |an.e. (a) maud TY201 Vamdud. 6-12-2017-
109 | 584/2017 |si.e. (af) maud 19/201 Howeysamdaul | 23-9-2017
10 | 480/2017 |sf.e. (a) maud 92/201sogay - 26-7-2017
11 | 5352017 |sle. (al)) merud 9R/2017/s0gemy” 18-8-2017
112 | 536/2017 |sie. (aft) meud 1012017/ soggy” 26-8-2017
13 | 5372017 |s.e. (o) maud 102/201 Usoguas 26-8-2017
114 | 54272017 |sLa. (o) mnd 26/2017/@agau. 1-8-2017
H5 | 54372017 {sf.e. (o)) maus 105/2017/ghaust. 30-8-2017
116 | 544/2017 |an.@. () maud 106/2017/glain. 30-8-2017
117 | 5452017 |si.a. (o) ;s 107/2017/sogas” -30-8-2017
118 | 564/2017 |a.on (w) e 112/201%lann. 18-9-2017.
19 | 5652017 |s.e. (af) mous 1132017, 18-6-2017
120 | 566/2017 |sia. (aft) moud 114/201 gown. 18-9-2017
121 | 5672017 |sfl.a. (aft) maud 30/201 Hoagun. 14-9-2017

1402/2018.
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122 | 5802017 |ena. (ahl) moud 115/201 Wsogms’ 25-9-2017
1123 | 60612017 | e, (af) manic 118/2017/giach 3-10-2017
124 | 6072017 |ee. (as)) maus 124/201 Y aciicd, 22-9-2017
125 | 616/2017 |en.a. (an) moud 119/201 Ysogors” 9-10-2017
126 | 6382017 {ene. () maud 123201 T/sogre 21-10-2017
127 | 639/2017 |sne. (af)) s 124/2017/saggv” 21-10-2017
12§ | 656/2017 |sil.&. (ahl) moud 130/2017 g, 12-10-2017
129 | 6592017 | st (a) waud 131201 T/acea, 13-10-2017
130 | 66042017 |sil.a (w)) e 132201 7oz, 15-10-2017
131 ] 6612017 |sia (af) moud 125/2017/gla. 24-10-2017
132 | 6702017 |eie (af) maud 131201 7/sogare 31-10-2017
133 702/2017 |s0.e. (o) meud 133/201 Usogan- 9-11-2017
134 | 70372017 |sfl.e. (af) mom 134/201%soggrs 9-11-2017
135 | 7042017 | se. (af) mmb 135/201 Hsogumy 9-11-2017
136 | 7052017 |sia. (a) maud 136/201 Tsogyary” | 9-11-2017
137 | 7062017 | () maus 137201 Fsoges 9-11-2017
138 | 7072017 |sf.a. (1) mand 138201 sogars 9-11-2017
139 | 70872017 | st (af) oot 139/201 Wsoggers 9-11-2017
140 | 7152017 | e (af) mous 140/201Fgaun, 14-11-2017
M1 | 7162017 |efe. (af) maus 141201 Tisogr 14-11-2017 |
142 | 71772017 Jee. (af) maud 1421201 Wsogers 14-11-2017
143 | 7182017 | e (af) maud 143201 Usogons 14-11-2017 |
144 | 72012017 | s (an)) mous 144/2017/soger 15-11-2017
145 | 7212017 | s, (af) o 145/201 Wsogay 15-11-2017
146 | 7222017 | e, (of)) maud 146/201V/sog 15-11-2017
147 | 7232017 |aha. (afl) maud 147/201 V/soggrer 15-11-2017
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gl.e. () moud 148/2017/sogan

148 | 72412017, 15-11-2017
149 | 7252017 e, (af)) mmud 149/201 /sagns” 15112017
150 | 72612017 | .o, (af) moud 150/2017/sogemy” 15-11-2017
151 | 7272017 |si.a. (af) moud 151201 Wsogay 15-11-2017
152 | 7282017 |ef.e. (af)) maud 1527201 Usogon” 15-11-2017
153 | 7292017 |sfl.e. (afly moud 153201 Fsoggr” 15-11-2017 |
154 | 730/2017 |sf.e. (af)) moud 154/2017/saggay’ 15-11-2017
155 | 7312017 |sfle. (af) maud 155/2017/so0gay 15-11-2017
156 | 732/2017 |ef.a. (ah) moud 156/201 Usogay 15-11-2017
157 | 7332017 |ef.e. (o) maud 157/201 Tsogams’ 15-11-2017
158 | 734/8017 |ef.e. (o) moud 158/2017/sogay 15-11-2017
159 | 7352017 |se. (af) moud 1597201 Usogms’ 15-11-2017
160 | 73612017 |s.e. (ah) ;o 160/201W/sogav 15-11-2017
161 | 7372017 |sne. (o) mmud 161201 Usoggary 15-11-2017
162/ 7382017 |ea. (ah) maud 162/2017/sogay 15-11-2017
163 | 739/2017 |ens. (ofl) mmid 163/2017/sogas 15-11-2017
164 | 74012017 |ef.e. (ah) maud 164/201%soga 15-11-2017
165 | 7412017 |sfe. (af) maud 165201 Fsogev: 15-11-2017
| 166 | 74272017 |si.e. () orud 166/201/s0ggms’ 15-11-2017
167 | 7432017 |sfla. (af) mous 167/2017/soggms 15-11-2017
168 | 7442017 |s.e. (ah) mrud 1687201 Wsogers 15-11-2017
169 | 7452017 |si.a. (af) mmud 169/201 Hsage 15-11-2017
170 | 746/2017 |sn.a. (o)) moué 170/201 Wsoggey” 15-11-2017
171 | 7472017 |sie. (a0) moud 171/2017/saguns 15-11-2017 |
172 | 75012017 20-11-2017

sl.e. ()} moud 173/2017/glou,
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173

.0, (o) maud 174/201 Fglaust.

"] 20-11-2017

7512017
174 | 76912017 |ene, (an) Drud 1767201 sogas’ 27-11-2017
175 | 7702017 |sne. (an) maud 177201 saggry 27-11-2017
176 | 580/2015 |sfl.e. (afl) mmub 552015 agrvoman), | 3-9-2015
177 | 1092016 |ena. (1) ot 14/2016/0af & ngastwaast, | 3-2-2016
178 | 22612017 |sna. (af)) a8 177201 Vagpaf & spectwagiun. | 2442017
179 | 52212017 |stie. (of) oo 49/201Tingaf & apnttoapant | 19-8-2017
180 | 5522017 |on.a (af) mmud 17201 7/egavomat, 31-8-2017
181 | 59%2017 |a.e. (af)) mand 19/201Wagaamaust, 27-9-2017 |
182 | 662/2017 |ena (ah) moud 69/201 g & nmon‘h»%a»'l 27-10-2017
183 | 66912017 |ef.e. (af)) maus 200201 Fngavoman. 30-10-2017
184 | 7862017 |mra. (an) b 73201 lngaf &ogotitwegun. | 7-12.2017
185 | 532016 |site. (1) maud 22016/ Mawagyeat 14-1-2016
186 | 395/2016 | sl () mnut 2/2016/a o 18-5-2016
187 | 7112016 |an.e (afl) moud 60/2016/nﬁuu%nn‘l.' 18-11-2016
188 532/2017 |ed.a. (af)) maud 99/201 7/l 25-8-2017
189 | 5332017 |s.e. (af) mous 100/201 /gl 25-8-2017
190 | 678/2017 {sil.a. (n) moud 132201 Tighus. 31-10-2017
191 | 7522017 s, (af) o 172/201 e, | 18112017
192 | 7762017 |, (af) et 178/2017/ghann. 29-11-2017
193 | 372017 |a.e (ah) moud 2201 agmdaiiand. 19-1-2017
194 | 344/2017 |efe. (af) moud S3/2017/qat. 23.6-2017
195 | 464/2017 |sfi.e. () maud 707201 Tagatmiiond. 16-7-2017
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196 | 4852017 |siLe. (o)) moud TY201Vagoiniand. 22-7-2017
197 | 4952017 |sfie. (af) mmud 77/2017/apebniond. 1-8-2017
198 | 502/2017 |s.e. (ah) maud 972017/, 4-8-2017
199 | 5082017 |efe. (afl) maud TU201VapodnNens. 20-7-2017
200 | 52412017 | .o (a) maud 8201 Hagedmiiand. 17-8-2017
201 | 5252017 |08, (afi) haud 82/201 Vagoimiand. 17-8-2017
2021 5382017 |sf.e. (ah). momud 80/2017/agenicnd. 3-8-2017
Qqmas :
540/2017

. . 9130

203 | 54972017 |efLe. (ail) maus 1032017/l 30-8-2017
204 | 550/2017 |ef.e. (aN) moud 104/2017/law). 30.8-2017
205 | 5512017 |sie. (af) moud 108/2017/glan). 31-8-2017
206 | 556/2017 |sil.e. (ah) maud 83/2017/npSenfi@nd. 28-8-2017
207 | 557/2017 | .. (ah) moud 8472017/ agimNend. 29-8-2017
208 | 580/2017 |sf.s. (af)) moud 88/2017/ag@ien/lana. 16-9-2017
| 200 | 5832017 e, (o) meus 90/2017/nguiannians. 19-9-2017
210 | 59172017 |ef.e. (an)) maud 892017 apudmNars. 16-9-2017
211 | 595/2017 |en.a. (afl) maud 172017/l 28-9-2017
212 | 5972017 |en.e. (agongmy) mausd 7712017 ap@mNand. | 22-9-2017
213 | 6152017 |l (=) maud 9172017/ agaimand. 27-9-2017
214 | 61872017 {sl.e. (agoagry?) meud 78/2017/apcieniiend. | 27-9-2017
215 | 619/2017 |6, (agongmy) maud 822017/agedmiiand. | 30-5-2017
216 | 62002017 | e, () s 92/2017/ag@dsniiand. 5-10-2017
217 | 6252017 |av.p. (@0sys) maud 93/2017/emanal 6-10-2017




653/2017

m).a. (afl) miud 126/2017/gheun.

218 25-10-2017
219 | 654/2017 |av.p. (wmays)) maua 99/201T/emosias 20-10-2017
220 | 657/2017 |sne. (o) mous 127/2017/glaun, 27-10-2017
221 | 6582017 |en.@. (afl) mous 128/2017/ghu. 27-10-2017|
222 | 666/2017 |afle. (a) moud 95/201mgroniong, 11-10-2017
223 | 6682017 |sne. (ah) mand 130/2017/is. 30-10-2017
224 | 67012017 |sf.a (a) s 1012617/ ngyaisnfiams, 30-10-2017
225 | 6832017 |sil.@, (af) meaud 1297201 7/glst, 30-10-2017
226 | 69372017 | sft.(wN)maud 96/2017/ngcbmimad. 13-10-2017
227 | 7012017 808 (0gong)maud 95/2017/glaun, 9-11-2017
228 | TW2017 | si.a.(aMonid 102/201 Yagotenfians, 31-10-2017
229 | 71902017 [enim (o) Mud 1032017/ ngeSenand, 5-11-2017
1:230 | 7582017 [ene. (an) s 105/2017/sgcsemNans. 10-11-2017
231 | 7652017 |sn.a. (af) mand 104/2017/npasenfiand, 9-11-2017
1232 | 59212017 s, (an) ®aud 52017/ lagrnt, 20-9-2017
233 | 8002017 |s.g. (o) marud 6/201 7/ mulagant, 18-12-2017
234 - 1802934/011/201 7/agani& milagavau, 3-10-2017 |
235 | 1106/2010 |sf.e. (af)) maud 203/2010/a00-aont. 24-11-2010
236 | - 622011 [ae. (ah) maud 13/201/awo-goar | 20-1-20m
237 | 86/2016 [s.a. (af)) maud 7/2016/ems-cont 14-1-2016
238 | 336/2016 |s.e, (afl) mcud 44/2016/ea0-a00 T 25-4-2016
239 | 192017 [sn.e. (af) maus 14201 Vomo-gons 9-3-2017
] 240} 12017 -|sa.(af) maus 157201 Veao-aont, 9-3-2017
241 | 2772017 |ene. (ail) moud 25/2017/con-gons 852017
242 | 4832017 |e.e. (ah) maut 41201 7/aw0-gont 25-7-2017
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.8, (o) moud 57/2017/ epdas.

243 | 4932017 3-8-2017
244 | 494/2017 |s.e. (o) maud 42/2017/ca0-000f, 31-7-2017
245 | 52712017 |sh.a. (a) moud 43201 7ama-goal, 7-8-2017.
246 | 53112017 |mLa. (af)) maud 46/2017/ae0-aval: 24-8-2017
247 | 53472017 |sfle. (aN) moud 622017 @gdan. 22-8-2017
248 | 546/2017 |en.e. (o) maud 37/2017/ea0-@oak: 13-7-2017
249 | 547/2017 |ene. (afl) maud 40/2017/080-80al 21-7-2017
250 | 548/2017 |sns. (ah) maud 45/2017ead-aont. 21-8-2017
251 | 554/2017 |m.e. (af) aud 48/2017/em0-a0al. 31-8-2017
252 | 560/2017 |el.& (afl) maud 44!2017/0.9:0—93& 14-8-2017
253 | 57112017 |ene. (aN) mrud 54/201N0mo-avat: 22-9-2017 |.
254 | 579/2017 . e'ﬁ'l.a: (afl) maud 4712017 ea0-@9a.l 26-8-2017

[ 255 | 5992017 |sa. (a) mous 5372017/000-g0nt: 22-9-2017
256 | 600/2017 |en.@. (o) maud 57/201T/ea0-a0ak. 23-9-2017
257 | 604/2017 |m.e () maud 49/2017/a80-0a k. 13-9-2017
258 | 608/2017 |sfi.e. (af) b 56/2017/3a0-0at. 22-9-2017
259 | 6232017 |sn.e. (afl) maud 59/2017/ca0-a0al: 30-9-2017
260 | 634/2017 | sl (af) mmud 62/2017/080-80ak: 10-10-2017 |
261 | 636/2017 |siL.e. (af)) maud 63/2017/aa0-00ak. 17-10-2017 |
262 | 6492017 |en.e. (af) wmid 557201 T/as0-aonl: 22-9-2017
263 | 6632017 |sne. (aN) maud 58/2017/c@0-a0al, 27-9-2017
264 | 664/2017 |ml.&. (o) ®aud 61/2017/6m-00al’ . 10-10-2017 | .
265 | 6652017 |sn.a. (a) mous 64/2017/0a0-s0nl: 20-10-2017 |
266 | 710/2017 |sfh.a. (o)) moud 65/2017/cao-aoal: 31-10-2017
267 | 7502017 |mn.e. (aN) maud 69/2017/a0-a0at, 15-11-2017
268 | 775/2017 |sf.@. (o)) maud 70/2017%/c@0-a0nT:

| 15112017 |
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269 | 8012017 |sila. () b 76/2017sar-gant, 1112-2017
270 | 854/2017 |sil.e. (modql) maud 5575/2017 mydeun. 25-12-2017
271 | 2682016 |sil.a (o)) mmud 05/2016/0npass], 4-3-2016
272 | 3892016 |en.e. (af)) o 13/2016/pagan 23-5-2016
273 | 3902016 | st (afl) mnudd 14/2016/amgaus, 23-5-2016
274 | 5232017 |efe. (an) mmid 28/201 /g, 10-8-2017
275 | 529/2017 |si.e. (af) maus 20/201 V/angam, 22-8-2017
276 | 637/2017 |sh.a. (an)) omud 3201 Hongau, | 9-10-2017
277 | 76312017 |av.p. (@waysT) mmis 42017/ a0.01 20-11-2017
278 | 5102017 |ofe. (af) onid 20/201 Fagncofiun, 17-7-2017
279 | 516/2017 | @, (a) moud 21201 VagadSentiag, 482017
280 | 696/2017 | efl.e. (o) maud 33201 Fnyaf mpingad, 7-11-2017°
281 | 6982017 |ah.&. (afl) maua 16/2017/s01. spawlag)cd. 7-11-20617
282 | 2992016 |se. (o@ongaV) ®mUS 18/201Geges & 31-3-2016

AL agHOiL). ' o
283 | 3482016 |sn.e. (afl) maus &/2016/agac& aweyragoiant. | 27-4-2016
284 | 4792017 |sia. (af) maud 8/2017/aaci aneyagoiant. | 15-7-2017
285 | 576/2017 [enie. (a) maus 712017/ apac&aweyiopadun. | 17-9-2017
286 | 69972017 |sn.e. () maue 92017/ aac&avagsapotonn. | 4-11-2017
287 | 70012017 |mle. (ah) mmid 10201 Ffapacovaysapaton. | 4-11-2017
288 | 782017 |sla.  (agoagms) maud 46/2017/aga08: | 25-10-2017

nnmng)macw'l. ’
289 | 1149/2008 | sil.a. () mmud 1312008/ngysbngarviiant 9-52008
290 3472011 | ov.p. (@w.) moud 177201/ ey, 14-1-2011
291 | 352011 |av.p. (@m.) moud 18/201Varrogmas 14-1-2011
292 [ 842011 [av.p. (wn.) maud 247201V avruseq, 25-1-2011

[



47

293.| 12772011 | el (agoagays) mmid 4U201/ag@egrvsionl | 14-2-2011
294 | 166/2011 |sha. (apoon) meud 64/201Vopalagrustins). | 26-2-2011
295 | 27772011 | 6. (agosgry?) manud 87201V npmdagarssian. 16-4-2011
296 | 435/2012 |av.g. (@oasl) maud 152/2012%/mavieal 8-6-2012
1 297| 61272016 |sne. (af)) maus 20/2016/m0gu. 27-9-2016
208 | 6952016 |si.e. (ah) mmid 34/2016/agmaprisiant 16-10-2016
299 | 696/2016 |an.e. (aft) mmid 35/2016/apaiagavefion. 22-10-2016
300 | 772/2016 |av. . (04sY) maus 49/2016m.ause. o, 17-12-2016
301 | 5012017 |sfia. (af) oeud 50/2016/agcBapaysdian. 23-12-2016
302 | SV2017 |e.e. (af) maud 52/2016/ap@agavsian. 31-12-2016
303 | 3422017 |sfle. (af) omus 412017 apelagavenant. | 21-6-2017
304 | 499/2017 |en.e. (af) maud SY2017/apuiagmsian, 4-8-2017
305 | 507/2017 |sf.e. (aN) maud 44/2017/ag@egavsias | 28-6-2017
| 306 | 57212017 |ef.e. (ah) maud 42/2017/apcapaisian. 16-6-2017
307 | 5732017 |ene. (aN) mxmd 47/2017/ng@Sagaisia. 1-8-2017
308 | 574/2017 |sfl.a. (o) ooud 4972017 ap@apavsiosl. 2-8-2017
309 | 5752017 |1 (afl) maud 50/2017apagmsiaust 2-8-2017
310 | 5852017 |=.e. (o) moud 48/2017 apadagordeilond. 1-8-2017
31 | 5872017 |shle. (af) mmub 54/2017/agedepavmiast. | 23-8-2017
312 | 58872017 |s.e. (o) maud 552017/ agmdapavsianl. 2582017
313.| 589/2017 |sfl.e. (af) maud 58/2017/agBagavsdionl. 30-8-2017
314 | 590/2017 |@a. (af) maud 59/201 Hapbopaveiaan. - | 30-8-2017
315 | 60%2017 |arv.e. (@maysh) maud 65/2017/o.cure.qu 20-9-2017
316 | 6102017 |si.a (af) maus 60/201 7apaingmusiai 14-9-2017
317 | 6112017 |sile (o) mmud 53/201V/apolapmisian. 23-8-2017
318 | 633/2017 - | av. 9. (@wajsl) moud 74(2017/@.«\.)_1:3. ol 10-10-2017

1402/2018.
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319 | 6352017 |ef.@ (apengms) maud 1982017/ npBagavitiun. | 12-10-2017
320 |. 687/2017 |sl.e. (af) maud 66/201 Tagingaviiau 28-9-2017
321 | 6882017 |sl6. (ah) omus 67/201 T/ ng@apmvaian, 29-9-2017
322 | 689/2017 |sh.a. (af)) Omud 6972017/ agBagaveian, 6-10-2017
323 | 69072017 |sle. (afl) M@ 70/2017agy@Bagyrvsiios, 6-10-2017
324 | 6912017 |ele. (af) i 7201 Yngysingavaiat 1 9-10-2017
325 | 6922017 |sta. (i) maud 722017/ ng@agaysias 9-10-2017
326 | 8652017 |sf.s. (afl) maud 92201 Hagaingaveionl | 27-11-2017
327 | 866/2017 |ef.e. (af) maud 96/201 7 ageiagmyeias, 8-12-2017
328 | 2852017 | e (agoary) mand 12/2017/n fcu. 24-5-2017
329 | 496/2017 |ef.a. () mad 4/201 7wt 27-7-2017
330 | 58272017 | sila. (afl) o6 6/2017/nfl0sh. 18-9-2017
331 | 61212017 |ef.e. (o) maud 72017/ e, 26-9-2017
332 | 681/2017 |sh.e. (aN)) maud 8/2017/micid, | 26-10-2017|
333 - |ome 702unagesegoandssr2017/] 1652017
SdhafrimaErdnyl, ‘
334 | - mnud 1007/ apac& glosmagavmpondau2016 | 28-6-2017
335 - maud 2114/apasiapadpengasmandaiV2014 | 19-10-2017
36| - maud 442/ gV 2015/ psnagr mendmol 2-11-2017
o arpgtoad
mmd )
_ oidetio | moud . Cald’
1 2 3 | 4
334

2017

2017

12 |8 modawmilocs Wlmdalys” (caog aeaaiHang) G,
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335 | 2017 | 13 |@) cang amoegid eanslasiday’ saegaad (@meadgoad)
_ ang, 2017 - _
336 2(517 14 i@ caeg cadr-adqeopial savescugloy’ (avaafbnaf)
BDL 2017 _ :
337 | 2017 | 15 [2017-001 cang eouleemd aflsyoeyeauae  (auimdny
' ' anwieaod aflayossorw MU0 IMSERGICRIOREE (JeAIMo
(@BOISODEj BIVE@NH0ej0) TR
338 | 2017 .1 16 |2017-0e c:a;mg' sodlonse sanday’ G’
339 | 2017 | 17 [2017-081 cang e’ mudafiy’ eenlaid (caeg
" | meagloneaygial mcssruéanenexm ooenIMUls] @IS
DO EKNUE) ERyE; ‘
340 | 2017 | 18 |2017-001 coog arminomasy 00s (385007 @0y
341 | 2017 | 19 |2017-081 caog qrimflqpefig) (sssnml) o’
342 | 2017 | 20 |d caes eqpg an“m)“‘(e@a@” odafiruay’ sody”’ G, ZOi?
343 | 2017 21 |2017-e21 &0 wmaNmlewow (4-30 mmid) Gog
344 | 2017 | 22 |@ cmeg ceaomd nolalou” eogeelmd (@poadgoac)
C | mwygy 2017
345°| 2017 | 23 & gimize caiRmy’ (cang @eaion]) GRg, 2017 7
The following papers were relaid:
@ | o ord. & aloamIaImasiien
mmud i@ _
, maud mloonl
1) 2 3 : 4
1 73472016 |gh.a. (o) maud 30/2016/aN&agpErdausl. 3-12-2016
2 37972017 | =h.e. (pdgl) maud 1544/2017/can00 _ 14-6—2017
3 405/2017 | en.@. (agoagass) mmud 138/2017/60030 29-6-2017
4 | 40612017 |66, (apongy?) maud 139/20176a0e | 29-6-2017
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S | 4072017 | e, (aposgant) maud 140/2017/a000 29-6-2017
6 | 42012017 |mne, (@A) maud 1522/201 ¥sano0 12-6-2017
7 | 4562017 Omid ot VI3/6/2017-aner: 21-7-2017
8 45712017 | moud ol n3/6/2017-Wafisr . 21-7-2017
9 | 4582017 |tomus anes:et3/6/2017 Moimar | 2172017
10 | 4592017 |mous ansenl3/6/20170V/ansr 21-7-2017
| 4602017 {maue ofled a13/32/2017-Vanes: 21-7-2017
12 | 4612017 | moud anet:m13/32/201 710 anes: 21-7-2017
13 1 46272017 maud. afled mi13/32/2017-M o 21-7-2017
14 | 4632017 |maud ane ci3/32/2017-IV/aner. 21-7-2017
15 | 4672017 |sfie. (aongae) maud 239/ 201V sdagun. | - 24-7-2017
16 .| 4732017 | waus 2464/a13/2017 Vonar: 22-7-2017
17 | 4742017 | ooene 2464/a013/2017-I/afles’ 22-7-2017
18 | 4752017 |moua 2464/a13/2017-/anes: 22.7-2017
19 | 47602017 | maua 2464/m03/2017-1V/ans 22.7-2017
20 [ 4882017 |sie (aoapant’) maud 153/2017ea000, | - 14-7-2017 .
21 | 5132017 |enre (o02epm) DIUB 6/201T/alagest. | 10-8-2017
22 | 5142017 | s, (agangav) maus 2017/ aflagyus, 10-8-2017
23 | 5152017 | s, (agongay?) maud 82017 aflagyarn, 10-8-2017
24 | 32412017 e () s 38/201 Y empsen, 56-2017
25 | 4312017 |sna. (a) mous 524 T/ apy o, 10-7-2017
26 | 4322017 |ana. (ahl) mud SH1 Tmdasn, 10-7-2017
27 | 4542017 | e, (af) moud 4117/ mmdan, 14-6-2017
28 | 4712017 21-7-2017

=.a. (al) mad 552017/ eoda).
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29

49

42372017

806, (o) naud. 4/201Tavlagowl.

4722017 | s0.e. (af) maud 56717 mnda. 21.7-2017
30 | 4412017 |si.e. (o) maus 9072017/l 19-7-2017
31 | 4422017 | .. (af)) mous OU/2017/glu. 19-7-2017
32 | 4522017 |sne (af) o0d 88/201 7/ ncflod. 11-7-2017
33 | 4702017 | e, (af) maud 93/2017/sogav’ 27-7-2017
34 | 4872017 |se. (o) oaud 94201 T/sogymd’ 20:7-2017 |
35 | 3972017 | s (af) moud 2912017/ npaffeagastwaygst | 6-7-2017
36 | 408/2017 |mia (al) woud 30/201T/apaf&agadowsysl 6-7-2017
37 | 4092017 ene. (ah) med 304201 o aifogactomyyst. | 7-7-2017
33 | 4192017 |site () oo 35/2017/ agyafeonstwaygot | 12-7-2017
39 | 4452017 |she. (af) omel¥2017/agovesawl. 21-7-2017
a0 | 4922017 |mna o) o 43/20171@4&04;@@%@51- 382017
s | 402017 |ene (an) moms 441201 HopajBapatioapgyst | 4-8-2017 L
42 | 502017 |stis. (af) maud 47/2017T/ng) afcopaiwspysl 10-8-2017
43 | 42872017 |se. () maud 54/201 7/ apobeni@Re. 8-6-2017
i | 4302017 |stre. () s 557201 Wnpaisaniand. §6-2017
45 4512017 [she. (af) o 69!2017:'0@(53511[1@@(3.. ' 14-7-1017
46 | 2682017 |sia. (af) b 72/2017 it 22-7-2017
47 | 4692017 |she. (ah) moud 74/2017/agoiniend 22-7-2017
a3 | 5062017 |sve. (am) mans 752017 apaimiand. 29-7-2017
' 11.7-2017
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30 | 7912017 . {sh.e. (af) oaus 08/2017/cmo-goa 23-1-2017
510 4332017 |ane. (1) mud 35/2017/camo-aoat 4-7-2017
5271  486/2017 | =8, (afl) maud 39/2017sa0-6008. . | 19-7-2017
33 | 4652017 |av.p. (meayst) mmud 18/2017.@.q1 12-7-2017
sa | 48172017 |ele. (i) ®aud 39/201 Vapeagavmian, 16-6-2017

The foﬂomag answers along with the delay statement as per Rule 4 A2):

Assc:mbly -1 Session - Qn. No.
13 9 |994, 3794
13 10 | 4458
13 I (2164, 2165, 2642, 6148
‘13 13 12837
13 14 (3907, 4687
13 15 11674, 1878, 2351
13 16 - 11178, 2958, 2998, 3186
14 1 ]1025, 1562, 2299 '
14 2 |6010
14 5 |27, 188, 1276, 1420, 1435, 1452, 1464, 1554, 1765, 1792, |
' 1877, 2276, 2281, 2575, 2851, 3094, 3657, 3849, 3862, |
| 5080, 5442, 5476, 5548, 5660 |
14 7 |3, 25, 32, 43, 64, 85, 95, 105, 116, 120, 121, 140, 150,
154, 155%, 176, 177, 185, 292, 1167, 1246, 1268, 1299,
1498, 1526, 1639, 1641, 1643, 1645, 1648, 1658, 1657,
1671, 1673, 1674, 1577 1680, 1682, 1683, 1685, 1687,
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3676, 3699

1691, 1708, 1713, 1715, 1717, 1726, 1728, 1736, 1738,
1739, 1743, 1748, 1750, 1752, 1754, 1760, 1768, 1770,
1775, 1784, 1785, 1786, 1790, 1795, 1799, 1800, 1801,
1802, 1803, 1807, 1808, 1810, 1815, 1857, 2297, 2679,
3098, 3107, 3144, 3160, 3280, 3291, 3299, 3300, 3306,
3307, 3319, 3337, 3341, 3345, 3349 3352, 3419, 3436,
3440, 3442, 3461, 3486 3498, 3515, 3545, 3655, 3670,

- Tuesday, January 30, 2018
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2013-14 -
|eang L iTTe mekylavlg ‘ aGntflas Glegody” |
67 emnday’ efldigay” 2014—15
68 08 emyg”  oeglavig) 20'1 Si6 adailad oleqodg
a0weeind] @ogtnain

Thursday, February 1, 2018 _

1. The Report of Shri P. S. Antony Commission an
action taken by the Government thereon,

d the Memorandum of

. 2. The Report of the Comptroller and Auditor General of India on the

Finance Accounts (Vol. 1 & 2) and A
- of Kerala for the year 2016-2017.

“ " 3.The Economic Review 2017,

ppropriation Accounts relating to the Government

Thesday,.February 6,2018
As per rule 166(1):
B0 ng)m)‘:mca.e. . aﬂsémaumrmm’lmg'
®mid mmid : : maud o
%) @ &) 4)
L | 77912017 oo (wnégl) mau 3078201 Tounon 20-11-2017
2 | 802017 |an.e. (@wdgl) moud 3370/2017/can00 16-12-2017 |
3 | 86U2017 |ae. (afl) m;mud 12/2017/nn&opumdant 29-12-2017
4 12/2018 | s, (m8g.) oomss 33852017 amn00 19-12-2017
5 [ 202018 | oaud 39452017 Voner 16-1-2018
6 | 212018 |maud 3945/ A¥2017-aner 16-1-2018
7T | 222018 | owmu 3945003 2017- I anes: 16-1-2018
8 | 232018 |maus 3945/m¥2017-IV/anss 16-1-2018
9 | 282018 |w.e (mndgl) moud 34232017 a0, 22-12-2017




61

39/2018

sil.e. (@ dg) maud 139/2018/an00.

172018

10 11-1-2018
| 52018 |she (af) maud V2018/nfagasd 3.1-2018
12 | 292018 |ene. (agongre’) mous 1472018 amioeo 18-1.2018
13 | 382016 |s.a. (ah.) mous 24/2016/@pdan. 13-1-2016
14 | 2382016 |ef.a. (afl.) moud 183/2016/aduwl. 27-2-2016
15 | 81212017 |sa. (af) waud 72201 T/amdasn. 11-12-2017

16 | 8132017 |sn.e. (a.) maus 75201 T@mdon, 11-12-2017

17 | 25208 |sie. (an) onus V2018/@naan. 5.1-2018
18| 8552017 [en.e.(aNl) moud S/201Valapmagai 126-12-2017
19 | 49012017 [a.e(ant) M 1972017 soadens: 19-7.2017
20 | 807/2017 |e.a(af) maud 282017/ so0d, 13-12-2017
21 | 8572017 |sfa(ah) mmid 30/2017/sod. 20-12-2017 |
22| 62018 |en.e(a) maud 2972017/ somday: 19-12-2017
23 | 182018  |sf@(anl) mous 31201 7/som. 27-12-2017
24| 322018 |she(an) oms V2018/s0mb. 12-1-2018
25 | 7642017 |sne. (afl) mmut 1757201 Usogrs: 24-11-2017
26 | 7822017 |efle. (afl) mous 181/2017/sogav: 6-12-2017

| 27.] 7832017 |she. (an) omus 1827201 Fsaggens: 6-12-2017

| 28 | 7842017 |sf.e. (an) omud 183201 /sogyay: 6-12-2017
26 | 7852017 |sile. (all) maud 184/201 Tsogo: 6-12-2017
30 | 8062017 |efle. (a) s 73201 V/onpant. 14-12-2017
31| 8042017 |s.e. (af) mxud 75/2017/ngaSapastwagsast. | 12-12-2017
32 | 8052017 |sie (al) maud 76/201Fapaf & agactweyyes. | 12-12-2017 |
33 | 8682017 |mv.p. (@Rae) maud 109201 7emonad | 23-12-2017
34 q0.@. (Basl) maud 11072017 apoimiand. 31-12-2017
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35 | 22018 |mv.g (amae) moud 1117201 oo 31°12-2017
36 | 32018 |avp (weas) mmud 112/201 Yomonias 31-12-2017
37 | V2018 | e (agoapav) maud 109/201 Fagdoniand. | 31122017
38 | 82018 |sfle. (agomgay) mumd 110/2017/acdmNen. | 31-12-2017
39 | 132018 |ene. (af)) movd Y2018/ ngymdeniiamya. 1812018
40 | 1472018 |av.p. (mnye) moud 32018 nmevtes 8-1-2018
41 | 352018 [ea. (af) moud 10/2018/agueniiang. 20-1-2018
42 | 92018 |sfle. () s V2018/mvlegart. | 812018
43 | 242018 |mia. (af) maud 2/2018/agt& milagrsausl, 8-1-2018
44 | 3872017 [sa. (al) mmsd 33/2017/ @00, 24-6-2017
45 | 484/2017 @@ (aN) maud 382017/ coo-eonk 18-7-2017
46 | 7892017 |ene. (af) mmid TY2017/co0-got 20-11-2017
47 | 80872017 |sna. (aft) b 67201 Tamo-gont. 8-11-2017
48 | 8092017 |se. (a) moud TH2017/ce0-a00: 11-12-2017
49 | 8102017 |sle. (afl) maud 7820170000k 11-12-2017
50 | 864/2017 |s.e. (al.). maud 8272017 /con-ont 27-12-2017
51 | 867/2017 {ena. (af.) moué 72/2017/coneont 25.11-2017
52 | 42018 |eie (afl) memd 79201 Weao-aant: 15-12-2017
53 | 1612018 |efe. (ah) moud V2018 canmonr 4-1-2018
54 | 272018 [ema (@Rdgl.) maud 205/2018/ agdan. 17-1-2018
55 | 3012018 |efe (a0) moud 4/2018/omdan 15-1-2018
56 | 7662017 |snie. (an) moud 33201 %engann, 21-11-2017
57 | 7922017 |ena. (af) mnud 9¥2017agaagoveioant. | 1122017
58 11/2018 | e (all) maud 97/2017/ag@dagavsioun. | 8-12-2017
59 .| 1542016 (sfiq. (ah) s V2016/anan), 52-2016
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60 - |ee. (alt) omud 5/2016/gad & aflan 17-2-2016
61 |. 79%2016 |se. (afl) b 21/2016/0pn & aflasl. | 28-12-2016
" Reports of-various institutions : ‘
@,m‘a e dlegadgiang
b ‘ _ Qidatio IR0k
1 |os0afl eacss aowles efdigay’ . 2016-17 | andale: dlagpds”
2 |opd eigp eﬂu‘)aﬁ' aodgfiovay]  2014-15 Wiy’ dleqjods’
amemaalgh -1 ‘ -
3 {cang mrmie:os] amovlangl _ 2014-15 emm,-em‘lg“ 7
cosamiw] emodas’ Neofodgamud
: - :
4 |ocang  oqug” peoisgomlg| 2014-15 | andafio dlegpls’
AN fBRF 608 ]E0a108 eflalgay” .
5 | & padawafios cenodallownd]  2016-17 | andafie dleqpdgo
. eflaigay” BN SR G0
"6 S&08 QMo al&Mum Gmidejsoaadl  2015-16 | andaie cleajds’
| enangay” ' '
As per rule 236(5):
‘ HIRHNIBAV o K lE::805 aflubadatdo
ey Samgl TuamIEDle: | dleqfodglong auamila,
QiBatdo maud maud
M ) 16 Q)
F—gaflgo. gnavensssmop| 2016-2017 1. 27,28
BARYEINBMO)e :
VI— afleyossoave 2015-2016 60
' | XII—vagany srvaimo 2015-2016 5 55
XII—-uagany GauaKpe 2016-2017 23, 24, 25, 26,
: 27, 28, 29

1402/2018.
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I—gmaoiao aaaxrvioe 2016-2017 1 1,231
' : 2016-2017 1 25
. 2011-2012 1 1 4
IX—magwm qumegosmole| 2014-2015 4 23,24, 25
@1"‘”“"‘“"‘“"“‘“" 8D 5016-2017 1. |50, 5, 52 53
midmaoemaje. 54, 57,58, 59
IX—mogu TuIBoansmaje| 2016-2017 1 16 gt 24 ao
waeallaromaje aaxn qﬂcﬂmasn_jmo A
VlI—aﬂrs;gm‘l:mo amo¥leje emovlangl| 2016-2017 1 94 -
BHMANJo - .
—maianeaa 2016-2017 1 1,2,3,4,56,
: _ . 7,8, 11, 12, 46
IV—ayammone woseogs 2013-2014 3 57, 68
- 2014-2015 4 61
20152016 | 5 25 o 32 awe
2016-2017 1 1,3, 4,5, 615,
- 25, 30-38, 41,
42; 43, 44, 45,
| 51, 53,57, 58,
. 59, 62, 63
VI—afagoeamo 2015-2016 5 81, 82, 83
VII'—aﬂaHam‘IQo om¥lep amiviengl| 2014-2015 4 2,327 40
S0k 2015-2016 5 39
2016-2017 1 18, 21, 30, 31,
_ - 37, 38
VI—aflayoeyoruo 2015-2016 122, 26, 28, 30, 40
' 2016-2017 1 19, 20, 21, 24,
: 25, 30, 31
2016-2017 1

1 aoad 11 cuee
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| XO—waa00nyae egommasace | 20152016 ] 5 12,3 4,32,
B ' 33, 34, 40, 41,
42, 43, 44, 45,
- 46, 47, 48
2015-2016 5 7,19, 30, 35
V—a@ongme nmawnmaje| 2016-2017 1 115, 129
andomaimlawa _
I—aymaiago gunrcaesiemajel 2015-2016 5 2,510
2@IMIMLMaje 2016-2017 1 33
XF—aaityo 2016-2017 1 .23
VIII—quoauomile, SOOI 2016-2017 1 1-12, 34-39, 54
AS per rule 236(6):
aRdarle @lndamm o‘lacuaﬁsmcg
. . oflwatowo
W dmom mcmd} bty T Y U /e tmo
' Qoo
[ IF~avomunam emfnmermnﬂmoﬁ, 2016-17 | mpaymem PO a0,
2212048, @RI PERLHXNOMIG _ (mﬂ.nﬁ.g.)‘mag
XI—eniefimd” afstedad’ 2016-17 NFNABAY” Al |
XVI—8n0dasdo niamimgo - 2016-17 PRV G sy |
On IR (ams,g’lg’ias:tuﬂ)
Qngf -
- Onsgherem (oanavy
_ aN@own) Qo
XXI—esammldamoame 2016-17 FHTRY@ET TN k0
- XXIII—oandamoafimesmoe ) 2016'17 | anaw S PR® qUMidae
I @Jalemajo Al
XXVII—aieins musnuomlas] 2016-17 auaruomls medlieiolan
- orudoflayad RENBE” Aletary |
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aflemasn - aNeonaBul myma taa ' Qi
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XVI—atoBr2iane aleiqieao © 2012-13 oaimy {(enN) st
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ChR8 5idndls,
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BalRDARoDT”

ol Y o

EHHY- 010D nﬂmrom_)

2016-17

2a162249)@00) Qdho |
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WnBI0Y Aldg |

BTN, ErRyxrunam BEBOTINGHG :
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X—-s«mmago DAV So - G0l g f
;  e/08 omunom acarly
Qedag { .
XI—algp rasmayo n1Bi0ltglo 2016-17 eatl® aumnay asmoon
. o | e E

XVI—9atBatino alBinlmhgo - 2016-17 W00y (8ucdraiad) Qi |

' : : Wwmsony (eanmiay) Qi |
XLI]]-—-mnagnJannnommo . @eak&dw| 2016-17 ! wmene 3 (nO agyart vy,
DO HMIQIBZo V@R af) Udhgf

Wm0} (eenamiay) Qhhg §

2016-17

XLV—asmiaie, WYdhgo QBRQaGo

NIy (ag) af-nil.ag).)

- | Qltgf

Mooundm Mdainadoy”
Qidha [

(1) The Answers to the following questions together w1th the statement
showing reasons for the delay as per Rule 47(2),

XLVI——cmoqm 3 irqmmﬂ@wqp:
CGAHANo

2016-17

XXXVI—ayairvswessdgs
Wednesday, February 7, 2018
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KLA Session Question No

13 5 362
13 9 IEE
13 12 1259
13 14 2111
THE T 437, 3280
14 2 1552, 2125, 2740, 4181, 4527, 4536
- _ 32, 63, 157, 458, 502, 1265, 1837, 2176, 2336,
" 4 |3043,3328 3772, 3775, 3971, 3703, 3862, 3947
14 5 368, 1245, 1323, 1909, 3289, 5451, 5742

87, 88, 383, 397, 1664, 1672, 1692, 1716, 1826,

“ 7 1827, 2413, 3368, 3635, 3666 3081

“(2) The Report of the Fifth Finance Commission (Part I & II) and its action
taken Report.
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(Registratio
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Bill, 2017
(Bill

| No.79)*
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1058
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an

03.03

1-2-2018

~ *Introduced and refe:fed during the seventh.session
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_ * APPENDIX VII
SALIENT FEATURES OF THE BILL

THE KERALA CLINICAL ESTABLISHMENTS
(REGISTRATION AND REGULATION)
BILL, 2017

The Central Government have enacted the Clinical Establishments
{Registration and Regulation) Act, 2010 and some of the States have adopted it.
The said law was enacted with an aim to bering uniformity in health care system -
by prescribing minimum standards of facilities and services that may be provided
by the clinical establishments i in the country.

2. In Kerala more than seventy per cent of healthcare is provided by the
hospitals, dispensaries and laboratories in the private sector. There is no law in the
State to regulate the functioning of these institutions effectively. Government.
consider that a separate law exclusively applicable to the State is necessary as the

© situation in Kerala is different from other States. Government after consultation
with the experts in the field have decided to bring a Bill suitable to the
circumstances of the State. The Government considered the Bill ‘mainly it
necessary to prescribe minimum standards. of facilities and services provided by
the clinical establishments and for their registration and effective regulation, for
improving public health. The Bill also envisages a mechanism for issning license
to the clinical establishments. The' provisions of the Bill are applicable to the
clinical estabiishménts belonging to all recognised systems of medicine except
those under the control of Defc_:nce Services.

3, The Bill is intended to achicve the above objects.



_ APPENDIX VIIT '
DETAILS OF BILLS REFERRED TO SUBJECT COMMITTEES

AND REPORTS OF THE SUB

JECT COMMITTEES PRESEN TED

Subject Date of Date of Date of By whom
Sl. Name of Biil Date of Committee | reference meeting of presentation | the Report
No. Introductio to which to the Subject: of Report | . was
n referred | -~ Subject Committee presented
Committe :
5] . N
(b 2) 3 4 (5) (6) (N ®
1 | The Kerala :
Clinical 16-8-2017, 20-9- Minister
_Establishments : 2017, 6-11-2017, o For
(Registration and | 10-8-2017 X 10-8-2017 7-11-2017, . 24-1-2018 | Health and
Regulation) Bil], ' 26-12-2017, | . Social
2017 (Bill No.79) 312018, Justice
o 11-1-2018 o
2 | The Kerala
Investment
Promotion ~ and :
Facilitation Bill, | - 24-1-2018 | & vn 24-1-2018 -
2018 | '
(Bill No. 83)

LL



The . Kerala
Investment
- Promotion and

Facilitation (No.2)

Bill, 2018 (Bill
No. 89)

24-1-2018

V&
ILVILIX

24-1-2018

8L
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. APPENDIX IX

STATEMENT SHOWING THE DETAILS OF BILLS
PUBLISHED AND DATE OF
CIRCULATION TO MEMBERS

(Regularisation of Admission in Medical
Colleges) Bill, 2018 (Bill No. 91)

SL. Name of Bill Date of |. Date of
_No. Publication | Circulation
M (2) (3 (4

1 The Kerala Public Service Commission [ 27-9-2017 | 21-1-2018

' (Additional Functions as respects the

services under the Kerala State Electricity
Regulatory Commission) Bill, 2017 (Bill
No. 83) -
2 | The Code of Criminal Procedure (Second | 7-12-2017 | 21-2-2018
Kerala Amendment) Bill, 2017 (Bill No.
84) - - .
3 |The Kerala Women's Commission | 28-12-2017 | 21-1-2018
{Amendment) Bill, 2017 (Bill No. 85) :
4 The Code of Criminal Procedure (Kerala| 10-1-2018 21-1-2018
Amendment) Bill, 2018 (Bill No. 86)

5 | The Kerala High Court (Amendment) Bill, | 18-1-2018 | 21-1-2018

R 2018 (Bill No. 87) - .

6 The Kerala Investment Promotion and | 19-1-2018 | 21-1-2018

“Facilitation Bill, 2018 (Bill No. 88) '
7 The Kerala Investment Promection and | 19-1-2018 | 211-2018
Facilitation (No.2) Bill, 2018 (Bill No. 89) | | '
8 |The Kerala State Higher Education| 19-1-2018 | 23-1-2018
Council (Amendment) Bill, 2018 (Bill
No. 20)
9 . |'The Kerala Professional Colleges | 22-1-2018 | 29-1-2018

iho2) 20\ -
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10

The Kerala Irrigation and Water
Conservation (Amendment) Bill, 2018
(Bill No. 92) B

24-1-2018

29-1-2018

11

The Kerala Co-operative  Societies
(Amendment) Bill, 2018 (Bitl No. 93)

31-1-2018

5-2-2018

12

The Kerala Panchayat Raj (Amendment)
Bill, 2018 (Bill No. 95)-

5-2-2018

6-2-2018

13

The Abkari (Amendment) Bill, 2018 (Bill

'No. 96)

5-2-2018

6-2-2018

14

The Kerala University (Amendment) Bill,
2018 (Bill No. 97)

6-2-2018

- 21-2-2018

15

The Kerala 'Mmﬁcipality (Amendment)
Bill, 2018 (Bill No. 98)

6-2-2018

21-2-2018

16

The Calicut University = (Alternate
Arrangement Temporarily of Senate and
Syndicate) Bill, 2018 (Bill No. 99)

7-2-2018

21-2-2018

17

The _Kerala- Road Safety Authority
(Amendment) Bill, 2018 (Bill No. 100)

7-2-2018

15-2-2018
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APPENDIX _XI'

 STATEMENT SHOWING CONSTITUENCY NAME AND PARTY

- AFFILIATION OF MEMBERS OF FOURTEENTH
KERALA LEGISLATIVE ASSEMBLY

(AS ON 22-1-2018)

SL ' .
No Constituency Name; Name of Members | Party Affiliation of Members
D (2) (3 (4)
1 Manjeshwar Shri P.B. Abdul | Indian Union Muslim League
Razak :
2 Késargod Shri N. A. Nellikunnu | Indian Union Mushim League
3 Udma  |ShriK. Kunhiraman | Communist Party of India
. i (Marxist)
41 Kanhangad | Shei E. Communist Party of India
Chandrasekharan : '
‘5 Trikaripur Shri M Rajagopalan - Communist Party of India
(Mgrxist}
6 Payyannur. | Shri C. Krishnan Communist Party of India
: (Marxist)
7 Kalliasseri | Shri T. V. Rajesh Communist Party of India
- (Marxist)
8 |  Taliparamba |Shri James Mathew Communist Party of India
(Marxist)
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.| Shri Parakkal Abdulla

1 2 3 4
9 Irikkar Shri X. C. Joseph Indian National Congress
10|  Azhikode  |ShriK. M. Shaji Indian Union Muslim League
11 ~ Kannur ' Shri Ramachandran ' Congress (Secular)
Kadannappalli
12 Dharmadam | Shri Pinarayi Vijayan | Communist Party of India
. (Marxist)
13 ThaIasserS( ‘| Shri A, N. Shamseer Communist_ Party of India
' (Marxist)
14 | Kuthuparamba |Smt. K. K. Shailaja Communist Party of India
Teacher ' (Marxist)
15 Mattannur Shri E. P. Jayarajan .Communist Party of India
' : (Marxist)
16 Peravoor Shti Sunny Joseph Indian National Congress
17 | Mananthavady (ST)|Shri O. R. Kelu Communist Party of India
(Marxist)
18 Sulthanbathery |Shril. C. Balakrishnan | * Indian National Congress
19 Kalpetta Shri C, K. Saseendran |- Communist Party of India
' (Marxist)
20 Vadakara Shri C. K. Nanu Janata Dal (Secular)
21 Kuttiadi Indian Union Muslim League
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1 2 3 4 .
22 Nadapuram . |Shri E. K. Vijayan Communist Party of India
23 | . Quilandy Shii K. Dasan Commumist Party of India
: ' (Marxist)
24 Perambra  |ShriT. P. Communist Party of India
' Ramakrishnan {Marxist)
25| Balusseri (SC) | Shri Purushan Communist Party of India
- _Kadalundi ) (Marxist)
26 Elathur Shri A. K, Saseendran | Nationalist Congress Party
|27 | Kozhikode North Shri A. Pradeepkumar | Communist Party of India
L ' : ' (Marxist)
28 | Kozhikode South |Dr.M.K: Muneer | Indian Union Muslim League
29 Beypore Shri V.K. C. Communist Party of India
. Mammed Koya (Marxist)
30 | Kunnamangalam |Shri P. T. A. Rahim Independant
31 Koduvally - Shri Karat Razack Independant -
32 | _ Thiruvambadi |Shri George M.Thomas | Communist Party of India
(Marxist)
33 Kondotty Shri T, V Tbrahim Indian Union Muslim Leagﬁe
34 " Ernad Shri P. K. Basheer Indian Union Muslim League
35 Nilambur Shri P. V. Anvar Independant
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4

Thrithala

Shri V. T. Balram

1 2 3 |
36| Wandoor (SC) |[Shri A.P. Anil Kumar | Indian National Congress
37 Manjeri Shri M. Ummer Indian Union Muslim League
. al \zhi
38 | Perinthalmanna il;f’ Manjalamuzhi | 1 ian Union Muslim League
i .
i T. A, Ahammed ,
39 Mankada Shri Indian Union Muslim League |
Kabeer )
40 Malappuram Shri P. Ubaidulla Indian Union Muslim League
' Shri B=R. KN
41 " Vengara " ) Indian Union Muslim League
Kashalilotty Chacky
42 | Vallikkunnu Shri Abdul Hameed. P. | Indian Union Muslim League
43 Tirurangadi Shri P. K. Abdu Rabb | Indian Union Muslim League
44 Tanur ShriV, Abdﬁrahiman National Secular Conference
1 45 Tirur Shri C. Mammootty Indian Union Muslim League
Prof. Abid Hussain ‘
46| Komakkal |0 16 Hussat Indian Union Muslim League
47 Thavanur DRr. K. T. Jaleel Independant
) Shri P. Communist Party of India
48 Ponnani .
. Sreeramakrishnan (Marxist)
49 Indian National Congress
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1 2 3 4
' : Shri Muhammed "
50 |- . Pattambi . Communist Party of India
_ Muhassin P. :
| o C ist Party of Indi
51 Shornur ~ | Shri P. K. Sasi ommunist Larty o} tncia
. ‘ (Marxist)
o Communist Party of India -
52{  Otapalam  |ShriP. Unni unist Party of tndia
. 1 _ (Marxist)
, Communist Party of Indi
53| Kongad(SC) |ShriK. V. Vijayadas ommunist Farty of India
: {Marxist)
541 Mannarkkad |Shri N. Samsudheen | Indian Union Muslim League
- ShriV. 8. Communist Party of India
_ Malampuzha .
33 AmPHEIR ) Achuthanandan (Marxist)
56 Palakkad Shri Shafi Parambil Indian National Congress
Communist Party of Indi
57|  Tarur(sC) !ShriA. K. Balan unist Party of India
. (Marxist)
58 Chittar Shri K. Krishnankutty | - Janata Dal (Secular)
(P )
59 Nenmara . Shri K. Babu Comunis arty of India
. (Marxist)
60 Alathor | Sbri K. D, Prasenan | - Communist Party of India
_{Marxist)
Communist Party of india
61 | Chelakkara (SC) |Shri U. R. Pradeep ;
o _ (Marxist)

1402/2018.
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1 2 3 4
62| Kunnamkulam |Shri A.C.Moideen | COmMUnistParty of India
(Marxist)
63 Gurivayoor - Shri K. V., Abdul Communist Party of India
d Khader (Marxist)
‘st Party of Indiz
64|  Manalur | Shri Murali Perunelly | COmRuntstParty of India
. - ( Varxist)
65 | Wadakkanchery |Shri Anil Akkara Indian N itional Congress
66 Ollur Shri K. Rajan Communi st Party of India
Shri V. 8. Sunil ) .
67 Thrissur hei V. §. Suni Commun; st Party of India
Kumar o
68 Nattika (SC) Smt. Geetha Gopi Communi it Party of India
. Shri E. T. Tai '
69 | Kaipamangalam i aison Communi: t Party of India
. Master
i f Indi
70 Irinjalakuda Prof. K. U. Arunan Communis Pa.rty of India
' ‘ (Marxist)
|— : , ’
7 P.u thukkad Prof. C. Communist Pa.rty of India
Raveendranath {Ma ~xist)
72|  Chalakudy  |Shri B. D. Devassy Communist arty of India
) _ {Mar. :ist)
Shri V. R. Sunil |
73|  Kodungallur n ut Communist Patty of India
Kumar
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1 2 3 4
Shri Eldhosé P. . )
74 Perumbavoor I Kunnapittil Indian National Congress
75 Angamaly Shri Roji M. John Indian National Congress
76 Aluva  |Shri AnwarSadath -~ | Indian National Congress
Shri V. K. Ebrahi : :
77| . Kalamassery = | _ r1 m Indian Union Musiim League |
Kunju :
78 Paravur Shri V. D. Satheesan Indian National Congress
' ‘ Communist Party of India
Vv i8.8 -
79 7 ypeen Shri S. Sarma ‘ (Marxist)
| - C ist P i
80 Kochi Shri K. J. Maxy ommunist Party of India
. . _ (Marxist)
| - ist Party of India -
81 | ‘Thripunithura | Shri M. Swaraj Communist Party of India
] (Marxist)
82 Ernakulam | Shri Hibi Bden Indian National Congress
.83 Thrikkakara Shri P. T. Thomas Indian National Congress
84 | Kunnathunad (SC) | Shri V. P. Sajeendran Indian National Co_ngress
85 Piravom Shri Anoop Jacob Kerala Congress {Jacob)
86| Muvattupuzha |Shr Eldho Abraham Communist Party of India
87 | Kothamangalam |Shri Antony John Communist Party of India

(Marxist)
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1 2 3 4
8 | Devikulam (SC)  |Shri . Rajendran | C“"‘m‘-‘“(:[t::;g"f Iudia
89| Udumbanchola |ShriM. M. Mani = | CommanistParty of India
_ ‘ : _ (Marxist)
90|  Thodupuzha Shr P.J. -Ioseph Kerala Congress (M)
| 91 " Idukki Shri Roshy Augustine KeralalCongress M)
92 Pcerumadé Smt. E. S. Bijimol Communist Party of India
93 Pala | Shri K. M. Mani Kerala Congrcss. M)
94| Kaduthuruthy - |Shri Mons Joseph Kerala Congress (M)
95 Vaikom (SC) Smt. C. K. Ash# Communist Party of India
96 Ettumanoor Sﬁri K.- sumsh Kurup C ommu?;s::mmm of India
' 97 Kottayam ::;ih?;::xhbm Indian .Nationa] Congress
|98 Puthuppaily | Shri Oommen Chandy | Indian National Congress
99 Changanassery | Shri C. F. Thomas Kerala Congress (M)
100} Kanjirappally |DR.N.J ayéraj Kerala Congress (M)
101 Poonjar . | Shri P. C. George - - Independant
102|  Awor  |Shr A M. Ariff Communist Party of India

{Marxist)

[T
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1 2 3 4
103 Cherthala  |Shri P. Thilothaman | Communist Party of India
. |Dr.T.M. Th Communist Party of India
104 Alappuzha. omas ‘ . © ‘
: i Isaac {Marxist)
S . Communist Party of India
105! Ambalappuzha |Shri G, Sudhakaran : ]
. : _ {Marxist)
106 Kuttanad Shri Thomas Chandy | Nationalist Congress Party
- Shri Ramesh o ]
107 Haripad ] Indian National Congress
Chennithala ‘ :
} .
- . *__ 1 Communist Party of India
108| Kayamkulam |Smt. U. Prathibha Hari . )
: {Marxist)
= ) ' . . Communist Party of India
109 j Mavelikkara (SC) |Shri R. Rajesh .
_ T _ {Marxist)
110 Chengannur - 1 Vacant
Shri Mathew T. |
31 Thiruvalla . Janata Dal (Secular)
Thomas .
. _ Communist Party of Iidia
12 Ranni Shri Raju Abraham ]
. . (Marxist)
- ' Communist Party of India
113 Aranmula - Smt. Veena George ] ‘
: . . (Marxist)
n4| Konni Shri Adoor Prakash Indian National Congress
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Shri G. S. Jayalal

1 2 3 4
o Shri Chittayam ) N
1115 - Adoor {(8C) : Communist Party of India
Gopakumar ‘
116 | Karunagappally |ShriR. Ramachandraﬁ Communist Party of India
17 Ck.1> Shri N. Vil Pillai Communist Marxist Party
. Vijaya
) : avara o yayen Kerala State Committee
Shri Kovoor ) _
118 | Kunnathur (8C) ) Independant
Kunjumon
, C ist P f Indi
19| Kottarakkara |Smt. P. Aisha Potty | o oonst varty of India
1 _ _ . (Marxist)
Shri K. B. Ganesh
120| Pathanapuram Kerala Congress (B)
Kumar _
1214 Punalur Shri K. Raju Communist Pény of India
122 Chadayamangalam | > Molakkara c ist Party of India |
a mangalam
. | 3 1g Retnakaran ommunis y O | ndia
Smt. Mercykutty - i i
123 Kundara m ercykutty Commgmst Party of India
' Amma (Marxist)
124 Kollam  |Shri M. Mukesh Communist Party of India
. (Marxist)
125 Eravipuram Shri M. Noushad Communist Pa‘rty of India
: (Marxist)
126 Cﬁathannoof

Communist Party of India

]

™~
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1 2 3 4
127 ' Varkala Shri V. Joy Communist Party of India
- . (Marxist)
' : c ist Party of Indi
128| Attingal (SC) | Shri B. Satyan Gmmimist Farty of ‘ncia
' (Marxist)
. | Chirayinkeezh
129 "az’sl-c)eez " lshri V. Sasi Communist Party of India
130| Nedumangad |Shri C. Divakaran Comsnunist Party of India
. _ Comimumist Party of Indi
131+ Vamanapuram |Shri D, K. Murali oromnis N y orfhdia
_ {Marxist)
i mpall “ommunist Party of Indi
132! Kazhakoottam Shri Kadakampally Commums any of India
Surendran {Marxist)
133{ Vattiyoorkavu - | Shri K. Muraleedharan| Indian National Congress
134 | Thiruvananthapuram | Shri V. S, Sivakumar Indian Nationa! Congress
135 Nemom | Shri O. Rajagopal Bharathiya Janata Party
Shri K. S. .
136 Aruvikkara . . S Indian National Congress
. Sabarinadhan
. . ) . . H P ’ f .
137|  Parassala  |Shri C. K. Harcondran | CCumist Party of India
‘ (Marxist)
o Communist Party of India
138|  Kattakkada | Shri I. B. Satheesh (Marxist)

P
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1 2 3 4
139 Kovalam Shri M. Vincent Indian National Congress
C .‘ .
140| Neyyattinkara |Shri K. Ansalan ommunist Party of India
i (Marxist)
141 | Nominated Member | Shri John Femandez | COmmunist Party of India .
- (Marxist)

»
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